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R.A. No. 130 of 2000
in '
0.A. No. 2058 of 19298
6/&1
New Delhl, dated this the 32 ’ __ May, 2000

Hon ble Mr. S.R. Adige, Vice Chalrman [(A)
Hon ble Mrs., Lakshmi Swaminathan, Member (J)

. In the matter of:
Hakim Wadudul Hasan Vs. Union of India
Union of India through
the SDecretarvy,
Mipistry of Health & F.W., : o
- Mirman Bhawan, New Delhl. .. Review Applicant

Veirsus

Al - Hakim Wadudul Hasan,
égigi -7 80 Shri Maulana Nurul Hasan,
T © 388, Gall Meem Vali, Kalan Mahal, -
Darva Gani, '
New Belhi-~110002. .. Rev. Respondent

ORDER (By Circulation)

© BY_HOM BLE MR. S.R. ADIGE ., VICE CHAIRMAN (A)

Perused the i.A.

@

z. The Tribunal in its impugned order dated

Wadudul Hasan be regularised. It only directed that

o : 9
“Hakim. Wadudul Hasani case be considered for

‘regularisation.

3. The impugned orders dated 13.12.99,

therefore, do not require to be reviewed,
4. R.A.  is rejected.

/ /7\/% ]
(Mrs. Lakshmi Swaminathan) (S.R. Adige)’
Member (J) Vice Chairman (A) .



